
 

आयकर अपीलीय अिधकरण, ‘बी’   �यायपीठ, चे�नई। 

IN THE INCOME TAX APPELLATE TRIBUNAL 

‘B’ BENCH: CHENNAI 

 

�ी मनु कुमार िग
र, �ाियक सद� एवं 
�ी एस. आर. रघुनाथा,  लेखा सद� के सम� 

 
BEFORE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER AND 

SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER 
 

आयकर अपील सं./ITA No.1667/Chny/2025 

िनधा�रण वष�/Assessment Year: 2015-16 

Senthil Kumar, 

No.14/1, 4th Cross Street,  
Thiruvika Nagar, Thundalam,  

Chettiyaragaram, 

Thiruvallur, Chennai-600077. 

v. The Income Tax Officer,  

Non Corporate Ward-19(3),  
Chennai. 

 

[PAN: DYEPS 6404K]   

(अपीलाथ�/Appellant)     (��यथ�/Respondent) 

 

अपीलाथ�  क�  ओर से/ Appellant by : None 

��यथ� क� ओर से /Respondent by : Ms. Gouthami Manivasagam, JCIT 

सुनवाईक�तार!ख/Date of Hearing : 24.11.2025 

घोषणाक�तार!ख /Date of Pronouncement : 24.11.2025 

 

आदेश / O R D E R 
 

PER MANU KUMAR GIRI, JM: 

 
 This appeal filed by the assessee is directed against the same order 

of the Ld. Commissioner of Income Tax (Appeals), NFAC, Delhi, [CIT(A)] 

dated 21.03.2025 for Assessment Year 2015-16. Appeal in ITA 

No.1667/Chny/2025 is a duplicate appeal inadvertently filed by the 

assessee hence, dismissed as duplicate appeal.  Main appeal being ITA 



 
ITA No.2354/Chny/2025  (AY 2018-19) 

M/s. ESAB India Ltd. 

 

:: 2 :: 

 

No. 1898/Chny/2025 against the same impugned is already disposed on 

24.09.2025. 

 

2. In the result, appeal filed by the assessee is dismissed being 

duplicate appeal.  

 
Order pronounced in the open court on 24th day of November, 2025  

at Chennai. 

   

Sd/- 

(एस. आर. रघुनाथा) 
 (S.R.RAGHUNATHA) 

लेखा सद(य/ACCOUNTANT MEMBER 

 

 Sd/- 

(मनु कुमार िग
र) 

(MANU KUMAR GIRI) 

�याियक सद(य/JUDICIAL MEMBER 

 

 
चे�नई/Chennai,  

)दनांक/Dated:  24th November, 2025.   

EDN, Sr. P.S 

 

आदेश क� �ितिल*प अ+े*षत/Copy to:   

1. अपीलाथ�/Appellant  

2. 	
थ�/Respondent 

3. आयकरआयु�/CIT, Chennai / Madurai / Salem / Coimbatore.  

4. िवभागीय	ितिनिध/DR 

5. गाड�फाईल/GF 

 

 

 

 

 

 


